R
| TEM NO. WM COURT NO. 5 SECTI ON XI'V

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

A No..... /2012 in
Petition for Special Leave to Appeal (G vil) No(s).35468-35469/2009

(From the judgenent and order dated 08/09/2008 in MA No.72/2007 and

dated 10/07/2009 in RP No.371/2008 of The H GH COURT OF DELHI AT N.

DELHI )

GAYTRI BAJAJ Petitioner(s)
VERSUS

JI TEN BHALLA Respondent ( s)

(Wth appln(s) for nodification of order dated 16/12/2011)

Date: 12/01/2012 This Application was nentioned today.

CORAM :
HON BLE MR. JUSTI CE P. SATHASI VAM
HON BLE DR JUSTI CE B. S. CHAUHAN

For Petitioner(s) M. A D.N Rao, Adv.
For Respondent (s) M. Sunil Kumar Jain, Adv.
UPON bei ng nmentioned the Court made the follow ng
ORDER
Li st this application al ong with t he mai n

matter on 3rd February, 2012.

[ Usha Bhar dwaj ] [ Veena Kher a]
Court Master Court Master



